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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQS)
' _ T18 HAZARI COURTS: DELHI ~

CIRCULAR

Sub : Refresher Training Programme on generation of Notice I Summons under BNSS Act

Pursuant to the directions, a training for"ReaderlAhimaclsr'Assistant Ahlmacls has been
scheduled on generation of Notice I Summons under BNSS Act through CISCO Webex Meeting

_ appiication, as hereunder: 1 ' ’ ,
\ ' -

{pate "J Ililleeting Nuifiiiéréuet "TC" C C hm;C P
I15.|"09-O8‘-’2024';_MeetingNo.~:25174299349,Password*:l123456 if |v4:00"PMto5:00 Pllll

LURLzhtips://districtcourtdelhi.webex.comIdistrictcourtdel
I ,____V _ _ j1iliphp?M'f|D=m120d_t;C6b5b87§§l1fl§30{{et)iiB§63Z6eefb :7 __Z __ g

All the Judicial Officers posted within the jurisdiction of Central and West District are
requested to kindly direct the Reader/AhlrnadIAsstt. Ahlmacl of respective Court to attend the
training programme, as per schedule. -

This issues with the prior approval of Ld. Principal District & Sessions Judge (l-iQs), Delhi
and Ld. Principal District 8. Sessions Judge (West) (Offlciating).

'  iTvasil
Additional Sessions udge (Central)!

- Ofiicer In-Charge (Computers)
‘h LN 0 Liz) _ _ Tis Hazari Courts, Delhi

2024Rer.Ne.L'3W3 .!ClS-TRG.(94)lTHCl2023 h ~ Datedt UQDAUB
Cggygforwarded toginiormation and necessary action_to‘:, -

1. All Judicial Officers posted within the jurisdiction of Central and West District posted at Tis
Hazari Courts Complex with arequest to direct the Read-erlAhlmad/Asstt. Ahlmad of
respective Court to attend the training programme, as per schedule.

2. Sh. Sunil Kumar Shanna, Chairman (IT & Digitization)/Centralized Computer Committee.
i Rouse Avenue Court Complex, New Delhi.
3. Mr. Rajeev Kumar, JA/DSA and Mr. Sandeep Chand, JA/DSA, Computer Branch, Tis

Hazari Courts, Delhi to impart the training, as per schedule. *
4. PS to the id] Principal District & Sessions Judge (HQs) with a request to place before id.

Principal District & Sessions Judge (HQs), Tis Hazari Courts, Delhi. “
5. PS tothe ld. Principal District & Sessions Judge (West)'with a request to place before Id.
s/Principal District \:§e£ions Judge (West), Tis Hazari Courts, Delhi. -

. . Dealing Official ( ebsite)/LAYERS are requested to upload the same on Website/LAYERS
Reader to the undersigned. .- - ; i

Q (Scémfirluj Tyagl)
Additional Sess ons Judge (Central)!

Officer ln- harge (Computers)
Tis Hazari Courts. Delhi
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